
HIGH COURT OF JAMMU AND KASHMIR 
(Office of the Registrar General at )anuuu) 

***** 

ORDER 

No: _98 ~ Dated: 06.12.2016 

In the interes t of adminis tration, following trans fers and pos tings 
of the Judicial Officers a re hereby made: 

1 . Sh. Raj csh Sekhri, Additiona l District and Sessions Judge, Jammu, 
is transfe rred and pos ted as Additiona l Dis trict Judge (Bank 
Cases) , Jammu, vice Sh. Ashok Ku mar. 

2 . Sh. Shahzad Azeem, President, Divisional Consumer Protection 
Forum, Jammu, is trans ferred and posted as Additional Dis trict 
and Sessions Judge, Jammu, v ice Sh. Rajesh Sekhri. 

3. Sh. Ashok Kumar, Additional District Judge (Bank Cases), Jammu, 
is transferred and pos ted as President, Divisional Consumer 
Protection Forum, Jammu, vice Sh. Shahzad Azeem. 

4. Sh. Rajesh Kumar Abrol, Sub Judge, presen tly a t tached w ith the 
Regis trar Judicial, High Co urt of J&K, Jam mu Wing, awaiting 
pos ting orders, is transferred and pos ted as Sub Judge, Chadoora, 
vice Sh. Vinod Kumar. 

5. Sh. Vinod Kumar, Sub Judge, Chadoora, is transferred and pos ted 
as Sub Judge, Leave Reserve Pos t in the High Court of J&K, Jammu 
Wing. The ser v ices of the offi cer s ha ll be utilized as and when 
desired by Hon'ble the Chief Justice. 

6. Additiona l charge of the Court of Chief Judicia l Magistrate, Kargil, 
fo r the time be ing is given to the Chief Judicia l Magis trate, Leh, 
w ith the direction to hold the Court of Chief Judicia l Magis trate at 
Ka rgil, for one week in a month, keeping in view the w orkload 
and u'rgency. 

Note : All the transferees shall join their respective places of 
p osting forthwith a fter handing over the charge to the 
available Judicia l Officer. 

BY ORDER 

Copy to the:-

_ ____;::,.;;;:;sr-- ~l1oi~e_ 
Regis tra r Gene ra l b . t ~· L.b 

Da ted : 06.12.201 6 

1. Principal Secretary to I-lon'ble the Chief justice, High Court of j&K, 
2. Secretary /Bench Secretary to Hon'blc the Chief justice, 
3. Secreta ry/13ench Secretary to Hon'bl e Mr. justice ____ _, 

... .for i nformation of His Lor dsh ip. 
4. l~cgi s trar Vigilance, Iligh Court of j&K, jammu, 
5. Registrar (Judicial), Iligh Court of j&K, jammu/Srinagar, 
6. Pri ncipal Dis trict & Sessions Judges, Jammu/Budgam, 



7. 
8. 
9. 
10. 
11. 

12. 

13. 
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Adel l. Dis tt. & Sessions judge, jammu, 
Add!. Distt. Judge (Bank Cases), Jammu, 
President, Divis ional Consumer Protection ro rum, Jammu, 
Sub judge, Leave Reserve Post, 
Sub Judge, Chacloora, 

. ... .for information and necessa ry action. 
Incharge, NJC, High Court of j&K, jammujSrinagar, for uploadi ng the 
sa me on High Court website. 
Offi ce fil e. 

~ RegistrarGcneral3-
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